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T.C.P. No. 1132/I&BC/NCLT/MB/ MAH /2017

(2) Dr. Rajendra Ganatra being appointed by this Bench and his appointment has

also been confirmed by IBBI, Delhi vide communication dated 25.09.2017 shall

take over the charge and take necessary steps as prescribed in the Code.

(3) In case of defiance of this direction the same shall be seriously considered by

this Bench. The Praecipe is disposed of accordingly.

M.K. Shrawat
Member (ludicial)

Bhaskarl Pantula Mohan
Member (Judicial)
05.10.2017
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